ORDER passed in Original Application No. 1083/2024

Siiteresy SIHIT Judicial Section <judicial-ngt@gov.in>
Fri, 22 Nov 2024 4:48:00 PM +0530

"Mr Rai" <dm-jehanabad.bih@nic.in>, "bspcb” <bspcb@yahoo.com>, "Member Secretary”
<msbhspch-bih@gov.in>

Cc "mail" <mail@gautamsinghh.com>, "gautamsinghh ind" <gautamsinghh.ind@gmail.com>

Bee "National Green Tribunal, Eastern Zone Bench, Kolkata" <ngtjudicial-kolkata@gov.in>

Respected Sir/Madam,

I am directed to forward a copy of the Order dated 08/1 1/2024 passed in
Original Application No. 1083/2024 Dr. Indu Kashyap Applicant(s) Versus State of Bihar
Respondent(s). for your kind perusal & necessary action,
It is also intimated have that, henceforth no pleadings/ report/ documents etc in pending case will be
accepted except through E-filing module of NGT.
Pleadings/ report/ documents, ete. filed through E-mail will not be taken on record, unless otherwise
directed,

Ha4H / Regards®
LR EAGH

(RITRAF) / Consultant (Judicial) @
gt R SifBeuT / National Green Tribunal @

VT RMAYLS / Principal Bench@
¢ faw / New Delhi - 1100018
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Item No.05 Court No. 2

BEFORE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

Original Application No. 1083/2024

Dr. Indu Kashyap Applicant(s}
Versus

State of Bihar Respondent(s)

Date of hearing: 08.11.2024

CORAM: HON’BLE MR. JUSTICE SUDHIR AGARWAL JUDICIAL MEMEBER
HON’ELE DR. AFROZ AHMAD, EXPERT MEMBER

Applicants:  None

ORDER

1. Dr. Indu Kashyap, Rashtrivye Upadhayaksh {Mahila Morcha) Lok
Jan Shakti Party (Ra) has sent a letter petition dated 19.01.2024 raising
a complaint of unscientific handling and disposal of solid waste by the
local bodies in Nagar Parishad, Jeﬁanabad and this letter petition has
been registered as Original Application under Sections 14 and 15 of
National Green Tribunal Act, 2010 {(hereinafter referred to as ‘NGT Act,
20107 in exercise of suo-moto jurisdiction in view of law laid down by
Supreme Court in Municipal Corporation of Greater Mumbai Versus

Ankita Sinha and Others, (2022} 13 SCC 401,

2. Complainant has said that in Ward No.1 near NH-110 and on the

North side of city there is a huge dump of solid waste which is on fire for



the last three months and smoke emitting therefrom is causing air
poltution rendering life of local people difficult and also causing health
hazard. Waste is also being discharged and dumped illegally in river
Dardha causing contamination thereof and public land is also being

encroached.

3. In our view, complaint made in this application, at the first
instance, may effectively be addressed by District Authorities and
Statutory Regulator and if they find any violation of environmental laws,
appropriate action may be taken in accordance with law against the

violator.

4. We accordingly constitute a Joint Committee comprising District
Magistrate, Jehanabad, State of Bihar and Bihar State Pollution Control

Board.

5. District Magistrate, Jehanabad shall be the Nodal Authority for co-

ordination and compliance of this order.

6. Above Committee shall collect relevant information and if finds any
violation of environmental laws particularly observance and compliance of
Solid Waste Management Rules, 2016, appropriate prohibitive, punitive,
preventive and remedial action shall be taken against the violator{s)
within two months and a compliahce report shall be submitted with
Registrar, Eastern Zone Bench of this Tribunal at Kolkata. If Registrar
finds that any further order is required, he may place the matter before

appropriate Bench.

7. With the above directions, this Original Application is disposed of,




8. A copy of this order be forwarded to District Magistrate, Jehanabad
State of Bihar and Bihar State Pollution Control Board by email for

requisite compliance.

Sudhir Agarwal, JM

Dr. Afroz Ahmad, EM

November 08, 2024
Original Application No. 1083/2024
M




@—enﬁ T ey @(/)41 . mo?

AT ot g sferena ., 190052024, |
AL, - /

R W ferermiiaaie e sy mi, =

W feeeft-t0003 1 S
W:—%Wﬁﬁwwﬁﬁﬁam
mﬁmam—s‘#ofmm%mwﬁwmw
wzmw%ﬁwﬁwwﬁm@ﬁaﬁmﬁqaﬁ%nﬁu
.
S Al fov W st e W e (R @ e a9 aer
TR SEARIR 6 3 70-01 99 & NH-110 7o 353 3 wide TR
#wmwmm@n%aﬂrwﬁﬁ@%ﬁ#mjﬁn@ﬂ%
g ST SR W S oI A e F 1 KM a el S e v o

TR 3 9w, et q i @ R 2 forr e ot

T AT 4ol & i o B B ¥ ) o e W v
TR VE Y& Y | W EF Vet B werd W e sTEar otz # wH
ﬁmw%a%wﬁwa@imimﬁaaquﬁﬁmﬁm
m@_%ammwaﬁaﬁwm%mmw%zwﬁﬁﬁnﬁi@;
A ST H FET T I § | R waheror R gy |

TS STH 3ME & Fh deewrer afvfd T | et s oy Sthaenas
ﬁmﬁmmmawaﬁmm@wgmwﬁtﬁaﬁmw
mﬁmaﬁwwmﬁaﬁmﬁﬁ@amﬁﬁwﬁwm
TR A BT A § Ve @ B wnfad wRaE Rear s |

o . | oL 1M
\,\M v A
. J_"\ ML N Nt ?_4 N :

Dol Rl e

——

W et 12 Sae, W8 feeit-110011 AN 011-23794071, 23014050
3T :- ARy WA, TR, TS (™) 804408
Mob:- 7979033209, 9431830141  Email Id - induk825691@gmail.com







. aruuzuzqrg\dzm Email Q‘)
Email , . Pubiicé‘w ance

From : Administrative Section <admn.ngt@nic.in> Wed, Jan 24, 2024 10:03 AM
Subject : Fwd: Adobe Scan Jan 19, 2024 (5).pdf 21 attachment
To : Public Grievance <publicgrievance-ngt@gov.in>

————— Forwarded Message ~----

From: rajeshsharmad4all@gmail.com

To: publicgrievancengt@gov.in, "Administrative Section" <admn.ngt@nic.in>
Sent: Friday, January 19, 2024 7:29:3@ PM

Subject: Adobe Scan Jan 19, 2024 (5).pdf

Created and shared using Adobe Scan.

- AR / Regards,

URTNIT SFHAT / Administration Section,
it SRV / National Green Tribunal,

BIRFAET qrf / Copernicus Marg,

7% Al / New Delhi-110001

== Adobe Scan Jan 19, 2024 (5).pdf
- 915 KB
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